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DETENTION AND RELEASE OF MEMBERS

Hon’ble Members are hereby informed that following message, addressed
to Hon’ble Speaker has been received on 13.10.2023 from Deputy Commissioner
of Police, Central District, New Delhi :-

“l have the honor to inform you that I have found it my duty in the
exercise of powers conferred under section 65(i) of The Delhi Police Act, 1978 to
direct the MLAs Sh. Akhilesh Pati Tripathi (sitting MLA Model Town
Constituency, New Delhi), Sh. Rohit Mehraulia (sitting MLA Trilokpuri
Constituency, New Delhi) and Sh. Sardar Jarnail Singh (sitting MLA Tilak Nagar
Constituency, New Delhi), alongwith volunteers of Aam Aadmi Party while they
were trying to move from AAP Headquarter, DDU Marg towards BJP Headquarter,
respectively and even tried to push the barricades placed for maintaining law &
order during the protest organized by Aam Aadmi Party against the arrest of Sh.
Sanjay Singh, Member of Parliament (Rajya Sabha), on 04.10.2023.

In order to maintain law & order and regulation of traffic at Deen Dayal
Updhaya Marg and around the BJP Headquarter, Delhi, the above mentioned
MLAs were given reasonable directions to remove themselves as per the
provisions of Section 65(i) of The Delhi Police Act, 1978 but instead of following
the directions of SHOs concerned they resisted. The gathering was informed and
warned but they refused to disperse. As such all the above mentioned MLAs and
their supporters had to be detained on 05.10.2023 and sent to Police Station IP
Estate and subsequently released. They were removed from DDU Marg, New Delhi
vide GD No. 0065A u/s 65 (ii) of The Delhi Police Act, 1978 along with their 03
Municipal Councillors & 25 volunteers.”

Raj Kumar
Secretary



